BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

0.A.No.74 OF 2022(SZ)
T. Rathnasamy | .JApplicant
-\s-
The District Collector & Others ... Respondent
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S.No Dates Description of Documents Page no
1. February, Details of Quarries Inspected By the
2023 Authorities )
2. 30.05.2023 | Communication from NHAI to District
' Collector, Tiruppur “
3. 02.09.2023 | Communication from NHAI to District
Collector, Tiruppur 10
4, 29.11.2024 | Representation Made by
Jagannathasamy to District Collector
along with translation copy 1)
5. - Bench Formation Plan 13
6. - Bench formation — Satellite view 19
6. - Photographs 20
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It is certified that a!l the documents contained in the above typed set

of papers are true copies.

Dated at Chennai, this 18™ day of December 2024
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h No.of quarries inspected 20.0%
- Total No. —| quarries /
51 District of . mines in Details of
No . Operative | District Tahsi| Revenue which action taken
quarries Oo_._mnnom. DRO | RpDO ldar Humwmogw VAO | Total violations
noticed
21 |Ranipet 24 0 0 0 0 0 0 0 0 -
22 |Salem 78| 0 0 0 0 0 0 0 0 -
23 |Sivagangai 6 1 0 0 0 0 0 1 0 -
24 [Tenkasi 32 of o0 B D 2 2 § 0 : _
25 [Thanjavur 8 o o0 gl - o0 o o 0 - L
26 (Theni 39 0 0 0 0 0 0 0 0 -
27 [Thirupathur 11 of 0 0l 9 0 0 0 0 RO
28 | Thiruvannamalai 78 0 0 - 0 0 0 0 0 0 - ‘
29 [Thoothukudi 45 0] .0 4 0 of o ¢4 0 : @
_[wo Tirunelveli 1] 0 0 0 3 3 3 9| 0 -
31 |Tiruppur 10¢| 0 0 8 18 0 0 23 o‘ -
| 32 [Tiruvaliur 11 oo o o ob, ml - g 0] -
33 [Tiruvarur 14 | 3 .79 2 2l 10 0 - _
34 [Trichy 35l 0 & 0 0 0 0 0 0 - J
| 35 |Veliore 23] 0l o o o 00 o o 0 -]
| 36 [Vilupuram 67/ 0 o o o o0 o o 0 : |
Penalty amount of
| Rs.2,50,000/-
| levied as per
37 Virudhunagar 139 2 0 3 56 56 57 174 M Collector
Proceedings
T | mn.Zo._A<H\HwM\No
i 17, dated:
i, 31.10.2022.
M: Total 1583 13 8 w‘: 135 99 107]  393| . 1 0
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ﬁ i . il i . . No.of quarries inspected Zw 2 H.mmcmﬂ.imm 3 e,
Yo ™ District Ow.mnmn?.m R, i : MWMMMH " Details of action
mamnﬁom\uﬁumm Collector | PRO | RDO Tahsildar HMMMMMMH - vaAo violations taken
noticed
23] G Ty 0] 0 9 0]
78] 0 1 | 0f 0] 0] 0] :
| SR MR Sy .
25| o o o 2| 2 D of -
3] 1" 0 0] 0] of o 0|
o ‘ \ 06 - Roughstone quarries
43 0 0 0 6 0 6 6 - Report under
preparation,
10] 0. 0 0] 0] 0 0 o g
E Thiruvannamalaj \ 87| o o 0| . 0] 0) J 0] -
| 29 [Thoothukudi % 54| of 0. 3 3| U 0| :

o

. : . b 92 quarries inspected by

: . % District authorities Rs.
Tirunelvel 31 G 3 9o 8 % 31843703 e remitied

_ . against penalty so far.
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No.of quarries inspected No of [
SL. Total No. of quarries / D -
No, = i PHEfetyt Rt ) 1 TP . dowas: - Details of action tai
quarries/Mines Collector DRO | RDO* Tahsildar Revenue VAO .SEM&H S of action taken
x Humwmn.»on. violations
noticed

21 |Ranipet 23 0 01 - "5 458 0 0 gl 0
22 |Salern” 78 0 0 0 0 0 0 0
23 (Sivagangai 4 0 0 0 0 0 0 0
24 |Tenkasi 25 0 0 0 0 0 0 0
25 |Thanjavur -1 I 0 0 0 0 0 0 0
26 |Theni 43 0 0 0 0 0 0 0
27 |Thirupathur 10 0 0 0 o - 0 0 0
28 |Thiruvannamalai 91 - 0 0 0 0 0 0 0
29 |Thoothukudi 54 0 0 3 2 0 0 0
) ] e
31 |Tiruppur 95 0 0 3 5 0 0 0
32 |Tiruvallur 6 0 o 0 0 0 0 0
33 [Tiruvarur 2 1 1 2 2 2 2 0
34 |Trichy 39 1 0 0 0 0 0 0
| 35 |Vellore 20| o o o0 0 0 0 0
36 |Villupuram 55 1 0 0 0 0 0 0
37 |Virudhunagar 149 0 2 9 60 39 47 0

Total 1531 - ' 15| 15 55 136] 89| 105 1




HRUT I ISTANT AT g
(= aftges ofiy TmNT H=ed, WIE §6hR)
National Highways Authority of India R

{Ministry of Road Transport & Highways, Government of india)

gREeTT FHEiEaT $ETE - R / Project Implementation Unit - Dindigul

wmm: = 7.1, Gvdn amew, R TR, SEEEETee (W), afedrg s, BRnw - 624 004

Plot No.1, Aishwaryam Heights, Indira Nagar, Sennamanaickenpatti (P.0), Thadikombu Road, Dindigul - 624 004
79 [ Tele : #91-451 2904199 ¥/ Web: www.nhal.org -7 /E-mail: piudindigui@nhai.org, dindigulpiu@gmail.com

NHAI/PIU/DGL/General/NH 209 (Pkg.ll1)/2023/ \1 ©5S 30.05.2023

To
The District Collector,
Tiruppur District,
Tiruppur

Sub: NHAI - PIU - DGL- Four laning of Dindigul-Pollachi section of NH-209 - Myvadi Village
Chai.78+300 - Stone quarry -Request to shut down the quarry - Regarding

Ref : (1) Tamilaga Vivsayeegal Pathukappu Sangam, Tiruppur District Petition
dated.10.05.2023

(2) Spl.DRO {L.A.}, DGL Lr.No.1117/2022/A2, dt.19.05.2023
Sir,

Solicit your kind attention to the Petition 1% cited, in which it is stated that, one stone
quarry in 5.No.481/1B of Myvadi Village is functioning, which is 10 meter away from the ROW
of Madathukulam-Pollachi stretch of NH-209. In the Project Highway there is one VUP and
one major bridge have been constructed nearby to the said quarry. In the petition, they
have stated that powerful explosives are being used to blast the rocks in quarry which cause
cracks to the residential buildings situated in the vicinity.

+) Further, it is submitted that once the project work is completed and the four lane
road is commissioned and opened for the public use, ~accidents may occur in the area due to
the blasting of rocks by using explosives. There is more possibility of stone debris flown over
the area while detenoting the explosives and shall affect the vehicular traffic in the stretch
endangering the life of passengers and vehicles.

2) Hence, in the interest of public safety and to protect the project Highways, it is
requested to take stern action and to curtail the quarrying activities forthwith. Copy of the
petition and photocopy of the location are enclosed herewith for your kind perusal and

action.
Yours sincerely,

Encl: As above L
{Gowﬁasamy K) _&Mgl

Project Director
Ccto: SDRO, DGL.

Cc to: Thiru.P.Jeganathasamy
Tiruppur South District Deputy Secretary
Tamilaga Vivsayeegal Pathukappu Sangam,
Tiruppur District

FIAT V S\COURT CASES\LETTERS\REVENUE AUTHORITIES\COLLECTOR, TIRUPPUR - IEGANATHASAMY. docs

Corporate Office : G-5 & 6, Seclor-10, Dwarka, New Delhi - 110 07, T : 011-2507 410012507 4200 Website - wrwhéi. govin

Redional Office : 2nd & 3rd Floor Viiav Krishna Plaza Nn 1 | ake Area Melur Main Rnad Mathithavani Madiirai - A28 407 Ph- +04 452.95R800Q F.mail- ramadiraifinhai arn




YRAY I ISEIT UTferenRoT
(v aft@eEs ol Tomrl 999", 9d 9)

National Highways Authority of India
{Ministry of Road Transport & Highways, Government of India)

GREET FRFET 35S - 2 / Project Implementation Unit - Dindigul %

“J‘\

S e wie 5.1, Usadn mEem, SR W, A-waESAed (W), aErg 9, B o624 004
Plot No.1. Aishwaryam Heights, indira Nagar, Sennamanaickenpatti (P.0), Thadikombu Roac, Dindigul - 624 004
7790 (Tele | 431-451 2004199 33 /\Web: www.nhaiorg -3 / E-mail- piudindigui@nhai org. dindiguipiu@gmail com

NHAI/PIU/DGL/General/NH 209 (Pkg.lll)lZOB/ tq 33 22..09.2023

To
The District Collector, &
Tiruppur District,
Tiruppur

Sub: NHAI - PIU - DGL- Four laning of Dindigul-Pollachi section of NH-209 - Myvadi
Village in Madathukulam Taluk - Chai.78+300 - Stone quarry - Request to curtail the
quarrying activities - Regarding

Ref : (1) This Office Letter NHAI/PIU/DGL/General/NH 209 (Pkg-111)/2023/1155, dated
30.05.2023
(2) Petition of Thiru.P.Jeganathasamy of Narasingapuram, dated 28.08.2023 (copy
marked to this Office)

Sir,
Invite kind attention to the references cited.

In the reference 2™ cited, the Petitioner has contended that, one stone quarry in
the 5.No.481/1B of Myvadi Village is functioning without adhering to the rules and
regulations laid down in Mines and Minerals Act, causing damages to the irrigation canal
and project road. In this regard, it is already submitted vide this office letter reference
1% cited, to curtail the quarrying activities to protect the public and private properties
{copy enclosed).

It is requested to take necessary action against the mining activities at the said
place, which is situated very near to the four lane project road.

Yours sincerely,

Encl: As above L 3
(Govi@ o Z
Project Directc:orw’/?r }

Cc to: Thiru.P.Jeganathasamy
Tiruppur South District Deputy Secretary
Tamilaga Vivsayeegal Pathukappu Sangam,
959-Narasingapuram, Krishnapuram (Post),
Tiruppur District - 642 111

FABAP\COURT CASES\LE] COLLECTOR, - - 01.09.203.docx

~ Corporate Office : G-5 & 6, Sector-10, Dwarka, New Delhi - 110 075. Tel - 011-2507 4100/ 2507 4200 Webste - www nhai.govin
Regional Office : 2nd & 3rd Floor, Vijay Krishna Plaza, No.1, Lake Area, Melur Main Road, Mattuthavani, Madurai - 625 107, Ph: +01 452.2588000 E-mail: romadurai@nhai o
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ST 29.11.2024
uQgsprgHemd  ph-— 8270335865
S/0, ULD6uTI&& 61 650TL_I]
959, BSMRISTLJLD
& EQEITLILD (i)
L $SHISG6D (HM) - 642111

LI
2 WIS(5. LIQILL SEUSTENLLSSG (D SHEMeVEUJLOTeUL L
QL EGEN6VaI] SI6UTSH6
SmULT LDTeUL L LD
Souyy.
Qur@per FLL NGy &efl HGLigen WBH HLougsEMS dEHSS)
AN&ESG JOULIRHSGL eu@beumil QLo euged  G&uiw
Geueini(h 6L FLOUHGLOMS.

QUi

SBULT DT L LD, DL $HISGOD SHTISEIT, MO 2
Symod &.&. 531/2B Yblulled GuQulmbs eNeusmud Q&I
SMIGCHTLH LITIenem eneudGild eumphg eu(mHCMs.

K.M.S.&@muysmhl (98420-02288) S/0,&LIMLILIS 6 600TL_[]
No.1382/303A  &@mUUEMOILGT]  embeumg(Po) DL SSHISGENTLD(TK)
S UL T(D)- 642203 6T60TLIO(H &S,

SHULLT(LOM) DL SHISGSELD(GM) ey 2 (&) &.& 481/1B(part)
KMS&muysmh @Geunflé® 1.25.0 QamsLy ugliled &mgmyesr
SO&6M LMMID Hgmeued W CQeuligQuIRds L) wreu L
QLW seufseilsst QEFWIELUPMD  eM600T  [5.85.203/2016/8&6vMLOLD
Brem  26.2.2020 WLMOMID UL TFAWT L SHSHSGELD, 6U(HeUTIL
Gam_Lméslwy o (Hwemew, Genewm QuISGSHT (Seflob) wrhHeo
GOMIFGHLLOD &TES LHUGLG yameamusHer HLbHSMOTSHELHS




©

2 LLUL(BD 1959601 Amiseriin seviens e 19(1) 20 HMID 22-6T
Ly SIN& IS ULPRISIUIG).

NGMI6TT SM&en 90815 m® WHMID &ymeued 5136 m* 28.2.2020

(PS6L 27.2.2025 euenl] BHG WOTHSEFHS QU IgQUIRES SigInd)
QUDRISLULL &)

Humhgenssemnear LM

1. 1.25 CaméL (&G AHSWNS 1.77 QamséL [ seafibb, gmeaus
0.52 QaméL [y SismInSHludleor SmL(BSSH6MNs
QUL 1g QIR SSLILIL (H6Teng).

(@lenailp Google Goll QememissLILIL (HerTeng))

2. epeuCleum(p eVCLUNTSGW 58 CQuEpFfevL b cpeuld Geullg
sTh&sUL  Geucui(Bd 6tedim  HlubGemeoyd UL (Heneng).
@geumeL (Ecological Disaster) Mlev&aifley, Meom@Géad Gumsiim
Qumens Gurlfley gnu@L Gblene gmHuUBSSILL (HeTes).

3. Geaumflenw &mleyid 7.5 QenLQeuefl e LU afledsmev.

4. @eumfl 3708 gpid  WLECL QLK WEEs mind
aupRsUUL(Reter  Hlemeoulled Smeell. gy Qeullg
TB&SUUL Beengl. @Feumed Hlevsslg HILL LD urHssuul B
alleugmuld uUTSH&SLILL (BeTeng).

5. ueug&IflL &myLLCH&ssT(PowerGrid Corporation) Hubhgemest SRTS-
I/UDPT/TLC/234 Dt26.05.2018-60 1008 umgsmiy @enL Qeuef
Al @Geurfluueun Q& Ceustoi(Hd eT6tTm  HIUHSeM6TTULD
WBoriuL Bemeng).

6. @uMfl UeugsHm@ SHpsdled Qsedguid 2 Wwifbler Si(pdF SLbLT
uremgs&@ 505 umgismiy Qe Qeuefl efdsluL. Ceustur(Hibd
éT601) BlUbGemesTuid WBmULL HeTeng).

7. @hs Geumfl N.H.83-6@& sleualls QenLCeuallujd @eLeVTLDEL
(0 clearance) @pUUSTEL Hlev&sfley gMHUELD SIUTWLILPLD
sTeuald UMM gOUTHSE@HD QEFWILILILILTOED 2 _6Tengmed



@)

Qupd ausg goul@® 2uljCsshd goHUEL GHleneouLd
2_6Teng).

SHAUTPSE. SH&TOHLNSE Qb KM.S&@mBUUFT GsumflliLieu
HMISSULL (HeTengng LomeuiLientd N.G.T 74/2022 eulpd&Hlev 07.03.2024
QITM TG SILLTNL HEHaueL CGflaNSSUILL (Hemeng).

SeuflloeueT Sl(HLIg60T CLPEVLD N&ESG LLCSHITIG eHUIMTIL 6 (UM
@l gouL GeTeng).

HMISSLILLC L @&eurfluNedl(mH &) QBTLJHSI &6fILOLD
SBLBSSeONsG SOCUTHID SLHSUUL(H euBEMG. (GuUILGLT
ASMSSIL 6T eu L WOMID wWLIQLL SEUSTENILSEEeNDE
Lsmisy| QsTHESLILIL (HeTeng))

ueowpemm  Cohflepitd  LOETETEhF6L  CLALLDMSGEYLD  LSMTITLOET)I
CQar(hésd Qseusmny seuails HLeUgSEMSID dHSSLILLN6LmEL.

steniGey, B, STHM S&OHMIEFSHLPDL FICHLIAMEG ShSHT §&S
BL UG GMS 61(HGHG SHevilneuen H(HL g6 CLHVD T&SHEG LeLGCsITlg
eHUML eu(heumit QLo gmuULBereneng euded GEuiwl Geuetor(BLOm
uemne L6 CaHL(H&CsmenHGmetn

@ULIg &
R PE2L
20)) jy) de2y
BH&HEOHE: &M %8:7 O~ E;S%@;_S'—
1. Sl sblager], Lyalulwed WLOHMID &IMSSS MM, S6tvlg

G & 60760607
2. e gall Quis@s|, Ualuliied MMID &HIhSSS M,
SBULLT meuL L L.



11/29/24, 11:53 PM Gmail - (no subject) ] 17

M Gmall Mohana Kannan <mkannan47@gmail.com>

(no subject)
1 message

; Mohana Kannan <mkannan47@gmail.com> Fri, Nov 29, 2024 at 11:53 PM
1 To: cgmchennai32@gmail.com, colltup@nic.in, admines.tntpr@nic.in, minetpr@gmail.com
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PIN:A41601, Tirupur HO
FromsP JAGANATHA,N.957 HARASINGA
Wtid%es Ack Fee:d.00,REG=17.0 _
Anted1.30,Taxs, 30, et Paid:d1,00{Cash)
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29-11-2024
From:

P.Jagannathasamy,

S/o. Palani Gounder,

959, Narasingapuram,
Krishnapuram Post - 642 111,
Madathukulam Taluk,
Tiruppur District.

Mobile : 8270335865.

To,

The District Collector / Chairman,
District Monitoring Committee,
Tiruppur District,

Tiruppur.

Respected Sir,

Sub. : Illegal mineral theft — request to take action against the
theft — collect the revenue loss to the government - reg.

I am residing at Maivadi 2 Village, Madathukulam Taluk, Tiruppur
District. I am eking out my livelihood by carrying agricultural work at the
land comprised in Survey No. 531/2B and running a poultry farm situate at
Maivadi 2 Village, Madathukulam Taluk, Tiruppur District. The Government
has accorded permission to one Mr. K.M.S. Karuppusamy, son of Subbaiya
Gounder, No. 1382/303A, Karuppusamypudhur, Maivadi Post,
Madathukulam Taluk, Tiruppur District - 642 203 (Mobile 98420 02288) for
quarrying ordinary stones and gravel soil to an extent of 1.25.0 Hectare
comprised in Survey No. 481/1B (Part) situate at Myvadi 2 Village,
Madathukulam Taluk, Tiruppur District by the proceedings of the District
Collector, Tiruppur District in Na. Ka. 203/2016/Minerals dated 26-02-
2020, Tahsildhar, Madathukulam, Revenue Divisional Officer, Udumalaipet,
by abiding to the conditions stipulated by the Deputy Director, (Minerals),
State Environment Impact Assessment Commission and the permission was
granted in accordance with the conditions defined under Rule 13(1), 20 of
Small Minerals Concession Act, 1959. The permission was accorded to
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quarry the ordinary stones with dimension of 90815 m?3 and the gravel to a
dimension of 5136 m? for the period from 28-02-2020 to 27-02-2025.

But the following violations have taken place by violating the

conditions stipulated at the time of granting permission for quarrying:

a.

The minerals was quarried illegally to an extent of 1.77 Hectare -
0.52 more than that of the stipulated 1.25 Hectare. (google map
attached for reference).

. The condition of 5 meter quarrying should be carried out in each

step in bench system is also violated. Due to this the ecological
disaster like landslide, earthquake may happen.

c. The 7.5 meter slit around the quarry was also violated.

. The cultivation activity was affected as the ground water table

gone down as the quarrying work was carried very deep, more
than the stipulated 37 meters depth.

. The condition of 100 meters of safety distance for quarry work

stipulated by the Power Grid Corporation in SRTS-
ITI/UDPT/TLC/234 dated 26-05-2018 also violated.

The condition of safety distance of 50 meters from the high
voltage electric wire pathway running on the eastern direction of
the quarry land also violated.

. The slit between the quarry and the nearby NH 83 is not

maintained (zero clearance), the possibility of landslide exists,
further no arrangement was made for safety measures, therefore
the circumstances aroused for accident and loss of life.

The Government has informed that the K.M.S.Quarry work is
temporarily stopped in the case in N.G.T. 74/2022 on 07-03-2024.

Further, great revenue loss to several crores has occurred to the

exchequer on account of illegal quarrying of minerals.
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Though it was stated that the quarrying work is now stopped, but still
illegal quarrying and smuggling of mineral is continuing. In this connection
complaint was submitted to the Taluk and District Monitoring Committee
with photograph / support / reference.

Several complaints were lodged in this connection personally and
through e-mail as well. But no action was initiated.

I humbly request you to initiate action against the air, water,
environment disorder and to collect the huge loss occurred to the

Government on account of illegal quarrying of minerals.

Yours faithfully,
Sd/x x X
(P.JAGANNATHASAMY)
29-11-2024

Copy to :

1.The Commissioner,
Geology and Mining Department,
Guindy, Chennai.

2. Assistant Director,

Geology and Mining Department,
Tiruppur District.
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